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SPECIAL MENTIONS

Demand for implementation of Justice Usha Mehra Commission’s

recommendations regarding policing in public transport

SHRI MAJEED MEMON (Mabharashtra): Nirbhaya’s incident which happened in
a transport bus was hardly forgotten by the people and another incident of rape in a
cab has shaken the nation. Report on post-Nirbhaya’s Commission to zero in on lapses
in transport and policing, headed by Justice Usha Mehra is available and has remained
unimplemented. Sir, I would like to urge the Government through this august House that

Government should examine and ensure implementation of policing in public transport.

THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN): Thank you.
Shri A.K. Selvaraj, not present; Shri Avinash Pande, not present; Prof. Jogen Chowdhury,

not present; Shri Ahamed Hassan, not present; Shrimati Kanak Lata Singh.

Demand for restoring old system of monitoring standards of ITIs without

imposing any fee on students in the country
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THE VICE-CHAIRMAN (DR. E.M. SUDARSANA NATCHIAPPAN): Shri Vijay
Jawaharlal Darda, not present; Shri Mansukh L. Mandaviya, not present; Shri Parimal
Nathwani, not present; Shri Motilal Vora, not present; Shri Vivek Gupta, not present; Shri

A.U. Singh Deo, not present; Shri K.R. Arjunan, not present.

The House stands adjourned to meet on Monday, the 15th December, 2014 at
1100 hours.

The House then adjourned at eight minutes past five of the clock
till eleven of the clock on Monday, the
15th December, 2014.

FTransliteration in Urdu Script.



